226 Written Answers to [RATYA SABHA] Unsitarred Questions

Increase in prices of petroleum products

2259. SHRI RAMDAS ATHAWALE: Will the Minister of PETROLEUM AND
NATURAL GAS be pleased to state:

(a) the reasons for frequent increase in the prices of petroleum products;

(by whether Government has taken any measures to check the rising prices of

petroleum products; and
(c) 1if so, the details thereof?

THE MINISTER CF STATE OF THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI DHARMENDRA PRADHAN): (a) to (¢) The Price of Petrol has
been made market determined effective 26th June 2010. Since then, the Public Sector Oil
Marketing Companies {OMCs) take appropriate decision on the pricing of Petrol in line
with international oil prices and market condition. Also, in order to reduce under-recovery
being incurred on the sale of Diesel to OMCs, the Government has authorized the OMCs
to (a) increase the retail selling price of Diesel in the range of 40 paisa to 50 paisa per litre
per month (excluding VAT as applicable in different State/Union Territories), and (b) sell
Diesel to all consumers taking bulk supplies directly from the installations of the OMCs

at non-subsidized market determined price effective 18th January, 2013,

However, there has been no increase in basic price of PDS Kerosene and Subsidized
Domestic LPG since JTune, 2011. In order to cushion the common man from the impact
of high international oil prices and domestic inflationary conditions, the Government
continues to modulate the retail selling price of Diesel (in retail), PDS Kerosene and
Subsidized Domestic LPG, resulting in incidence of under-recovery on the sale of these
products to the OMCs. Based on the Refinery Gate Price (RGP) effective 01.07.2014 for
PDS Kerosene and Subsidized Domestic LPG and 16.07.2014 for Diesel, the Government
is providing a total subsidy of Rs.2.49/litre on Diesel (to retail consumers), Rs.33.89/litre
on PDS Kerosene and Rs.471.75/cylinder {(14.2 kg) on Subsidized Domestic LPG.

Withholding of release of new LPG connections during poll campaign

2260. SHRI GULAM RASOOL BALYAWT: Will the Minister of PETROLEUM
AND NATURAL GAS be pleased to state:

(a) whether it is a fact that the number of new LPG connections were withheld
during the recent poll campaign because of Code of Conduct for Lok Sabha elections,
2014,



